
 49  Papers  laid

 12.53  hrs.

 PAPERS  LAID  ON  THE  TABLE

 [Translation]

 Detatled  Demands  for  Grants  of  the  Min-
 Istry  of  Textiles  for  1990-91.  Reviews  on
 the  working  of  and  Annual  Reports  of  Na-
 -tlonal  Jute  Manufacturers  Corporation
 Ltd.,  Calcutta  for  1988-89  and  Carpet-
 Export-Promotion  Council,  Nolda  for
 1988-89,  Statements  showing  reasons  for

 Delay  in  Laying  these  Papers  etc.  etc.

 THE  MINISTER  OF  TEXTILES  AND
 MINISTER  OF  FOOD  PROCESSING  IN-
 DUSTRIES  (SHRI  SHARAD  YADAV):  Mr.
 Speaker,  Sir,  |  beg  to  lay  the  following  pa-
 pers  on  the  Table:

 (1)  Acopy  of  the  Detailed  Demands  for
 Grants  (Hindi  and  English  Versions)
 of  the  Ministry  of  Textiles  for  1990-
 91.  [Placed  in  the  Library.  See  No.
 LT-711/90}

 (2)  Acopy  each  of  the  following  papers
 (Hind:  and  English  Versions)  under
 sub-section(1)  of  section  619  A  of
 the  companies  Act,  1956.

 {i)  |  Reviewby  the  Governmenton
 the  working  of  the  National  Jute
 Manufacturers  Corporation
 Limited,  Calcutta  for  the  year
 1988-89.

 (ii)  Annual  Report  of  the  National
 Jute  Manufacturers  Corpora-
 tion  Limited,  Calcutta,  for  the
 year  1988-89  alongwith  Au-
 dited  Accounts  and  Comments
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 ofthe  Comptroller  and  Auditor
 General  thereon.

 (3)  A  statement  (Hindi  and  English
 Versions)  showing  reasons  for
 delay  in  laying  the  papers  men-
 tioned  at  (2)  above.  [Placed  in  the
 Library.  See  No.  LT-712/90]

 (4)  (i)  |  A  copy  of  the  Annual  Re-
 port  (Hindi  and  English
 Versions)  of  the  Carpet
 Export  Promotion  Council,
 Noida,  for  the  year  1988-
 89  along  with  Audited
 Acounts.

 (ii)  Acopy  of  the  Review  (Hindi
 and  English  Versions)  by
 the  Government  on  the
 working  of  the  Carpet
 Export  Promotion  Council,
 Noida,  for  the  year,  1988-
 89.

 (5)  A  statement  (Hindi  and  English
 Versions)  showing  reasons  for
 delay  in  laying  the  papers  men-
 tioned  at  (4)  above.  [Placed  in  the
 Library.  See  No.  LT-713/90]

 [English]

 Apprenticeship  (Amendment)  Rules
 1989

 THE  DEPUTY  MINISTER  IN  THE
 DEPARTMENT  OF  WOMEN  AND  CHILD
 DEVELOPMENT  IN  THE  MINISTRY  OF
 WELFARE  (SHRIMATI  USHA  SINHA):  Sir,
 on  behalf  of  Shri  Ram  Vilas  Paswan,  ।  beg to
 lay  on  the  Table  ०  copy  of  the  Apprenticeship
 (Amendment)  Rules,  1989  (Hindi  and  Eng-
 lish  versions)  Published  in  Notification  No.
 G.S.R.  909  on  Gazette  of  India  dated  the  9th
 December,  1989  under  sub-section  (3)  of
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 section  37  of  the  Apprentices  Act,  1961.
 [Placed  in  Library.  See  No  LT-714/90]

 Detailed  Demands  for  Grants  of  the
 Ministry  of  Petroleum  and  Chemicals

 for  1990-91

 THE  MINISTER OF  PETROLEUMAND
 CHEMICALS  (SHRI  M.  S.  GURU-
 PADASWAMY)  Sir,  |  beg  to  lay  on  the  Table
 ०  copy  of  the  Detailed  Demands  for  Grants
 (Hindi  and  English  versions)  of  the  Ministry
 of  Petroleum  and  Chemicals  for  1990-91
 [Placed  in  Library.  See  No.  LT-715/90]

 Statement  Correcting  Reply  to  Unstarred
 Question  No.  4951  dt.  5.4.1989  re.  Allot-
 ment  of  shops  by  D.D.A.  to  Handicapped
 Persons  and  Statement  for  Delay  in  Cor-
 recting  the  reply  and  Detailed  Demands
 for  Grants  of  Ministry  of  Urban  Develop-

 ment  for  1990-91

 THE  MINISTER  OF  URBAN  DEVEL-
 OPMENT  (SHRI  MURASOLI  MARAN):  Sir.

 |  beg  to  lay  on  the  Table.-

 (1)  A  statement  (Hindi  and  Eng-
 lish  versions)  (1)  correcting  the
 reply  given  on  5th  April,  1989
 to  Unstared  Question  No.  4951
 by  Shri  Ram  Ratan  Ram.  M.P.
 reg2raing  allotment  of  shops
 by  DDA  to  handicapped  per-
 sons  and  (॥)  giving  reasons  for
 delay  in  correcting  the  reply.
 [Placed  in  Library.  SeeNo.
 716/90]

 (2)  A  copy  of  the  Detailed  De-
 mands  for  Grants  (Hindi  and
 English  versions)  of  the  Minis-
 try  of  Urban  Development  for
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 1990-91.  [Placed  in  Library.
 See  No.  LT-717/90]

 12.54  hrs.

 COMMITTEE  ON  PRIVATE  MEMBERS’
 BILLS  AND  RESOLUTIONS

 Third  Report

 SHRI  SHIVRAJ  V.  PATIL  (Latur):  Sir,  |
 beg  to  present  the  Third  Report  (Hindi  and
 English  versions)  of  the  Committee  on  Pri-
 vate  Members’  Bills  and  Resolutions.

 12.54  1/2  hrs.

 COMMITTEE  ON  PAPERS  LAID  ON
 THE  TABLE

 (i)  Second  Report

 SHRIL.  BALARAMAN  (Vandavasi):  Sir,
 |  beg  to  present  the  Second  Report  (Hindi
 and  English  versions)  of  the  Committee  on
 Papers  laid  on  the  Table.

 (ii)  Minutes  relating  to  Second  Re-
 port

 SHRI  ।.  BALARAMAN  (VANDAVASI):
 Sir  ,  |  beg  to  lay  on  the  Table  Minutes  (Hindi
 and  English  versions)  of  the  sittings  of  the
 Committee  on  Papers  laid  on  the  Table
 relating  to  their  Second  Report.


